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PAPERS LAID ON THE TABLE

ANNUAL RLPORT AND ACCOUNTS (1969-70) ot
tic HINDUSTAN Proto FiLMs MANUrAC-
1URING COMPANY LIMITCD AND OTHLR RL-
[ATILD PAPERS
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(1) Ninth Annual Report and Accounts
of the Hindustan Photo Films Manufac-
turng Company Limted, for the year
1969-70, ttogether with Auditors’ Report
on the Accounts and the Comments of the
Comptroller and Auditor General of India
thereon, under sub-section (1) of section
619A of Companijes Act, 1956.

(i) Review (1n English and Hindi) by
Government on the working ol the Com
pany.

(1) A statemeng (in Enghish and Hindi)
grung reasons f{or not laymng simulta-
neously Hindi  Vers'on of the document
mentioned at (i) above.

Placed in library.
1.T. No. 688/71.]

For (i) to iii) See

[RAJYA SABIHA]

on the Table 1007

ANNUAL RLPORT AND ACCOUNTs (1969-70) OF
TrL  NATIONAL INSTRUMLNTS Lrv, CAL-
curta, (RL-NAMED As NATIONAL INSIRU-
MENTS AND QPHTHALMIC GIASS Lrp., CAL-
(Ul‘I‘A) AND OTHILR RLCLATED PAPERS

PROF. SIDDHESHWAR PRASAD: Sii, |
also beg to lay on the Table:

(1) I'hirteenth Annual Report and Ac-
counts of the National Instruments
Limited, Calcutta, (Re named as Nattonal
Instiuments  and  Ophthalmic Glass
Limnted, Caleutta) tor the year 1969-70,
together with  the Auditors” Report on
the Accounts and Comnents of the Comp-
tioller and Auditor General of India
theicon, under sub section (1) of section
619A of the Companies Act, 1956.

(1) Review (in English and Hindi) by
Government on the working of Company.

(tity A statement (in English and
Himdi) g ng  reasons for not laying
simulatancously Hindi Version of the do-
cument mentioned at (1) above.

[Placed 1n lLbrary. For (1) (1) Sce
L1, No. 748/71 |

ANNUAL RLPORT AND AcCCOUN1s (1969-70) or
11 Hravy Evntcrricacs  (Isora) - Lib.,
BHOPAL AND OTHLR RLLATLD PAPFRS,

PROF. SIDDHESHWAR PRASAD: Sir,
I also beg to lay on the Iable:

(1) Fourteenth Annual Report and Ac-
counts (knghsh and Hindi) of the Heavy
Electiical (Indra) Lim ted, Bhopal, tor the
vear 1969-70, together with the Auditors’
Report on the Accounts and the Com-
ments of the Compiroller and  Auditor
Genera] of India theicon, under sub sec-
ton (1) of sect on 619A of the Companies
Act, 1956.

(m) Review (in English and Hindi) by
Government on the working of the Com-
pany.

[Placed in Iibrary. $¢¢ L T. No. 841/71.]

Iime Boueay PubLic TRUST (GUJARAT)
(AMLNDMINT) Ruwis, 1971

THE MINISTER OF STATE IN THE
MINISIRY OF LAW AND JUSTICE
(SHRI NITI RAJ SINGH CHAUDHURY):
Sur, I beg o lay on the Table a copy of
the Gujarat Government Notification No,
GH/K/176/BPT /Rules /15081 /E, dated (he
8th July, 1971 publishing the Bombay Pub-.
he Trosts  (Gujaral)  (Amendment) Rules,
1971, under sub sect on (4) of section 84 of
the Bombay Public Trusts Act, 1950 read
with cause (c)(v) of the Proclamat on,
dated the 13th May, 1971, issucd by the
President 1n relation to the State of Gujarat,
together with a statement for not laying
simultancously the Hindi Version of the
Noufication. [Placed in library, See L.T.
No. 789/71.]



